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INTRODUCTION  
 

          

In view of the recent amendment made in the Designs (Amendment) Rules, 2008 with effect from 17/06/2008, 

Publication of the matter relating to Designs is being published in the Official Journal of The Patent Office. 

This Journal is being published on weekly basis on every Friday covering the various proceedings on Designs 

as required according to the provisions of under Rule 22, 25, 27 and 39 of the Design (Amendment) Rules, 

2008. All the enquiries on this Official Journal and other information as required by the public should be 

addressed to the Controller General of Patents, Designs & Trade Marks. Suggestions and comments are 

requested from all quarters so that the content can be enriched. 
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REGISTRATION OF DESIGNS 
 

The following designs have been registered. They are now open for public inspection. In the following each entry the Date of Registration is 

shown. The Priority Number, Priority Date and Priority Country are also shown 

 

DESIGN NUMBER 273514  

 

 

CLASS 21-01 

JAFFERALI KASAMALI RATTONSEY, STEESHA APARTMENT, 8TH FLOOR, 

FLAT NO. 82/B, MOUNT MARY ROAD, BANDRA (WEST), MUMBAI -400050, 

MAHARASHTRA, INDIA  

DATE OF REGISTRATION  13/07/2015 

TITLE  BOARD GAME 

PRIORITY NA  

DESIGN NUMBER 291436  

 

 

CLASS 02-03 

M/S. B.S. KING SPORTS CO., NW-109, VISHNU GARDEN, NEW 

DELHI -110018, INDIA 

DATE OF REGISTRATION  01/03/2017 

TITLE  HELMET 

PRIORITY NA  

DESIGN NUMBER 283578  

 

 

CLASS 26-03 

M/S GM MODULAR PVT. LTD., 14/15, BOKADIA 

IND. ESTATE, SATIVALI ROAD, VASAI (EAST) -

401208, DISTRICT-THANE, MAHARASHTRA 

(INDIA)  

DATE OF 

REGISTRATION  
19/05/2016 

TITLE  SKYLIT LED DRIVER 

PRIORITY NA  
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DESIGN NUMBER 283684  

 

 

CLASS 13-03 

ANCHOR ELECTRICALS PRIVATE LIMITED, 3RD FLOOR, B WING, ITHINK 

TECHNO CAMPUS, POKHRAN ROAD NO 2, THANE (WEST) 400607, 

MAHARASHTRA, INDIA.  

DATE OF REGISTRATION  23/05/2016 

TITLE  COVER PLATE FOR WIRING DEVICES 

PRIORITY NA  

DESIGN NUMBER 283686  

 

 

CLASS 13-03 

ANCHOR ELECTRICALS PRIVATE LIMITED, 3RD FLOOR, B WING, ITHINK 

TECHNO CAMPUS, POKHRAN ROAD NO 2, THANE (WEST) 400607, 

MAHARASHTRA, INDIA  

DATE OF REGISTRATION  23/05/2016 

TITLE  COVER PLATE FOR WIRING DEVICES 

PRIORITY NA  

DESIGN NUMBER 283689  
 

 

 

 

CLASS 13-03 

ANCHOR ELECTRICALS PRIVATE LIMITED, 3RD FLOOR, B WING, 

ITHINK TECHNO CAMPUS, POKHRAN ROAD NO 2, THANE (WEST) 

400607, MAHARASHTRA, INDIA.  

DATE OF REGISTRATION  23/05/2016 

TITLE  COVER PLATE FOR WIRING DEVICES 

PRIORITY NA  
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DESIGN NUMBER 283692  

 

 

CLASS 13-03 

ANCHOR ELECTRICALS PRIVATE LIMITED, 3RD FLOOR, B WING, ITHINK 

TECHNO CAMPUS, POKHRAN ROAD NO 2, THANE (WEST) 400607, 

MAHARASHTRA, INDIA  

DATE OF REGISTRATION  23/05/2016 

TITLE  COVER PLATE FOR WIRING DEVICES 

PRIORITY NA  

DESIGN NUMBER 283704  

 

 

CLASS 13-03 

ANCHOR ELECTRICALS PRIVATE LIMITED, 3RD FLOOR, B WING, 

ITHNIK TECHNO CAMPUS, POKHRAN ROAD NO 2, THANE (WEST) 

400607, MAHARASHTRA, INDIA  

DATE OF REGISTRATION  23/05/2016 

TITLE  COVER PLATE FOR WIRING DEVICES 

PRIORITY NA  

DESIGN NUMBER 283734  

 

 

CLASS 05-06 

3M INNOVATIVE PROPERTIES COMPANY, 3M CENTER, SAINT PAUL, 

MINNESOTA 55133-3427, U.S.A. 

DATE OF REGISTRATION  24/05/2016 

TITLE  CLEANING ARTICLE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

29/546,752  25/11/2015 U.S.A. 
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DESIGN NUMBER 283761  

 

 

CLASS 28-01 

TROIKAA PHARMACEUTICALS LIMITED, COMMERCE 

HOUSE-1, SATYA MARG, BODAKDEV, AHMEDABAD 

380054, GUJARAT, INDIA. 

DATE OF 

REGISTRATION  
25/05/2016 

TITLE  TABLET 

PRIORITY NA  

DESIGN NUMBER 291696  

 

 

CLASS 23-01 

DELTA FAUCET COMPANY, 55 EAST 111TH STREET, 

INDIANAPOLIS, INDIANA 46280.  

DATE OF 

REGISTRATION  
10/03/2017 

TITLE  FAUCET SET 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

US 29/577,749  15/09/2016 U.S.A. 
 

DESIGN NUMBER 246728  

 

 

CLASS 23-01 

HARSH IRRIGATION PVT. LTD., PLOT NO. 2907, PHASE -IV, NR. 

BENJO PRODUCT, G.I.D.C. VATVA, AHMEDABAD -382445. 

GUJARAT -INDIA  

DATE OF REGISTRATION  25/07/2012 

TITLE  BALL VALVE  

PRIORITY NA  
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DESIGN NUMBER 259684  

 

 

CLASS 08-06 

APEX TECHNO CAST, 5, AJI VASAHAT, OPP. WESTERN MINERAL, 80 FEET 

ROAD, RAJKOT, GUJARAT -INDIA. PARTNERS ARE BHARATBHAI 

BHURABHAI DOMADIA AND KALPESHBHAI VELJIBHAI DOMADIA.  

DATE OF REGISTRATION  27/01/2014 

TITLE  HANDLE 

PRIORITY NA  

DESIGN NUMBER 259702  

 

 

CLASS 12-11 

HERO MOTOCORP LIMITED, 34, COMMUNITY CENTRE, BASANT LOK, 

VASANT VIHAR, NEW DELHIĄúñ110057 

DATE OF REGISTRATION  27/01/2014 

TITLE  SCOOTER 

PRIORITY NA  

DESIGN NUMBER 259705  

 

 

CLASS 12-16 

HERO MOTOCORP LIMITED, 34, COMMUNITY CENTRE, 

BASANT LOK, VASANT VIHAR, NEW DELHIĄúñ110057 

DATE OF REGISTRATION  27/01/2014 

TITLE  FENDER 

PRIORITY NA  
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DESIGN 

NUMBER 
259761  

 

 

CLASS 23-04 

USHA INTERNATIONAL LIMITED, SURYA 

KIRAN BUILDING, 19 KASTURBA GANDHI 

MARG, NEW DELHI -110001, INDIA 

DATE OF 

REGISTRATION  
28/01/2014 

TITLE  FAN 

PRIORITY NA  

DESIGN NUMBER 259827   

 

 

 

 

 

 

 

CLASS 12-11 

DATTATRAYA SAKHARAM SHINDE AND SHIVAM 

DATTATRAYA SHINDE, 2950, GURUCHARAN, 

NEAR RAGHUJAN GAS OFFICE, SADASHIV 

NAGAR, NEWASA, TALUKA NEWASA DISTRICT: 

AHMEDNAGAR, MAHARASHTRA, INDIA  

DATE OF 

REGISTRATION  
29/01/2014 

TITLE  
SPEED ENHANCER DEVICE 

WITH FRAME FOR BICYCLES 

PRIORITY NA  

DESIGN NUMBER 272190  
 

 

 

 

 

 

CLASS 09-07 

BASSEIN METAL INDUSTRIES., PLOT NO. 13, B-4, THE VASAI TALUKA 

INDUSTRIAL CO -OP ESTATE LTD., GAURAIPADA, VASAI (E), DIST. THANE -

401208 

DATE OF REGISTRATION  18/05/2015 

TITLE  CAP OF CONTAINER 

PRIORITY NA  
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DESIGN NUMBER 291998  

 

 

CLASS 10-05 

INDIAN INSTITUTE OF TECHNOLOGY, KANPUR, AN INDIAN INSTITUTE OF 

DEAN, RESEARCH & DEVELOPMENT, ROOM NUMBER 151, FACULTY 

BUILDING, POST OFFICE: IIT KANPUR, KANPUR - 208016, UTTAR PRADESH, 

INDIA  

DATE OF REGISTRATION  23/03/2017 

TITLE  AIR SAMPLER 

PRIORITY NA  

DESIGN NUMBER 275523  

 

 

CLASS 15-04 

J.C. BAMFORD EXCAVATORS LTD., LAKESIDE WORKS, 

ROCESTER, UTTOXETER, STAFFORDSHIRE, ST145JP, 

UNITED KINGDOM.  

DATE OF 

REGISTRATION  
10/09/2015 

TITLE  FRONT FENDER FOR VEHICLE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

001431910-0009  10/03/2015 OHIM 
 

DESIGN NUMBER 292831  

 

 

CLASS 14-02 

MITSUBISHI ELECTRIC CORPORATION, 7 -3, MARUNOUCHI 2 -

CHOME, CHIYODA -KU, TOKYO 100-8310, JAPAN 

DATE OF REGISTRATION  13/04/2017 

TITLE  
DATA PROCESSOR FOR INDUSTRIAL 

EQUIPMENT 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

2016-023280  26/10/2017 JAPAN 
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DESIGN NUMBER 292609  

 

 

CLASS 08-06 

FUMEX AB, VERKSTADSVAGEN 2, 931 61 

SKELLEFTEA, SWEDEN.  

DATE OF 

REGISTRATION  
07/04/2017 

TITLE  KNOB 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

201630495253.0  09/10/2016 CHINA 
 

DESIGN NUMBER 292613  

 

 

CLASS 22-06 

S. C. JOHNSON & SON, INC., 1525 HOWE STREET, RACINE, WISCONSIN 53403, 

UNITED STATES OF AMERICA  

DATE OF REGISTRATION  07/04/2017 

TITLE  VOLATILE SUBSTANCE DISPENSER 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

29/580,382  07/10/2016 U.S.A. 
 

DESIGN NUMBER 261553  

 

 

CLASS 09-04 

BLUESHINE INDUSTRIES, K/1/884/3, GIDC, MAKARPURA, 

VADODARA -390010, GUJARAT-INDIA. PARTNERS ARE 

RAJENDRAKUMAR V. BHALODI AND BHAVNABEN R. 

BHALODI.  

DATE OF 

REGISTRATION  
07/04/2014 

TITLE  BASKET 

PRIORITY NA  
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DESIGN 

NUMBER 
274346  

 

 

CLASS 15-04 

JCB INDIA LIMITED, AN INDIAN COMPANY 

HAVING ITS REGISTERED OFFICE AT B -

1/1-1, 2ND FLOOR, MOHAN CO-OPERATIVE 

INDUSTRIAL ESTATE, MATHURA ROAD, 

NEW DELHI, INDIA AND WORKS AT 23/7, 

MATHURA ROAD, BALLABGARH, 

HARYANA, INDIA.  

DATE OF 

REGISTRATION  
10/08/2015 

TITLE  
A REAR AXLE FOR A 

CONSTRUCTION MACHINE 

PRIORITY NA  

DESIGN NUMBER 286115  

 

 

CLASS 02-04 

KHADIM INDIA LIMITED, KANKARIA ESTATE, 5TH FLOOR, 6, 

LITTLE RUSSELL STREET KOLKATA 700 071, WEST BENGAL, 

INDIA.  

DATE OF 

REGISTRATION  
17/08/2016 

TITLE  FOOTWEAR 

PRIORITY NA  

DESIGN NUMBER 293490  

 

 

CLASS 14-02 

HUAWEI TECHNOLOGIES CO., LTD., HUAWEI ADMINISTRATION 

BUILDING, BANTIAN, LONGGANG DISTRICT, SHENZHEN, 

GUANGDONG 518129, PEOPLE''S REPUBLIC OF CHINA 

DATE OF REGISTRATION  09/05/2017 

TITLE  COMPUTER TABLET 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

201630546883.6  10/11/2016 CHINA 
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DESIGN NUMBER 293491  

 

 

CLASS 14-02 

HUAWEI TECHNOLOGIES CO., LTD., HUAWEI ADMINISTRATION BUILDING, 

BANTIAN, LONGGANG DISTRICT, SHENZHEN, GUANGDONG 518129, 

PEOPLE''S REPUBLIC OF CHINA  

DATE OF REGISTRATION  09/05/2017 

TITLE  COMPUTER TABLET 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

201630547137.9  10/11/2016 CHINA 
 

DESIGN NUMBER 293492  

 

 

CLASS 14-02 

HUAWEI TECHNOLOGIES CO., LTD., HUAWEI ADMINISTRATION BUILDING,  

BANTIAN, LONGGANG DISTRICT, SHENZHEN, GUANGDONG 518129, 

PEOPLE''S REPUBLIC OF CHINA  

DATE OF REGISTRATION  09/05/2017 

TITLE  COMPUTER TABLET 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

201630618016.9  14/12/2016 CHINA 
 

DESIGN NUMBER 293493  
 

 

 

 

CLASS 14-02 

HUAWEI TECHNOLOGIES CO., LTD., HUAWEI ADMINISTRATION 

BUILDING, BANTIAN, LONGGANG DISTRICT, SHENZHEN, 

GUANGDONG 518129, PEOPLE''S REPUBLIC OF CHINA 

DATE OF REGISTRATION  09/05/2017 

TITLE  COMPUTER TABLET 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

201730018393.3  17/01/2017 CHINA 
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DESIGN NUMBER 293598  

 

 

CLASS 19-06 

LINC PEN & PLASTIC LIMITED, 3 ALIPORE ROAD, 1ST FLOOR, KOLKATA 700 

027, WEST BENGAL, INDIA  

DATE OF REGISTRATION  11/05/2017 

TITLE  PEN 

PRIORITY NA  

DESIGN NUMBER 273826  

 

 

CLASS 24-99 

M J SURGICAL, PLOT NO. 283, ROAD NO. 3, GIDC KATHWADA, AHMEDABAD -

382430, GUJARAT-INDIA. PROPRIETOR IS GIRISHKUMAR M. BAROCHIA.  

DATE OF REGISTRATION  22/07/2015 

TITLE  PEDICLE SCREW 

PRIORITY NA  

DESIGN NUMBER 293272  

 

 

CLASS 08-05 

FALK INVENTIONS AB, REGERINGSGATAN 93, 111 39 STOCKHOLM, SWEDEN  

DATE OF REGISTRATION  01/05/2017 

TITLE  COLLECTOR OF DUST FROM DRILLING 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

003443126-0001  01/11/2016 EUIPO 
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DESIGN NUMBER 301099  

 

 

CLASS 23-01 

CHIRAG BAHEDIA, 301, KARMBHUMI APPARTMENT, PLOT NO. 95, 

PANCHWATI SOCIETY, JAMNAGAR -361002, GUJARAT, INDIA. 

DATE OF REGISTRATION  08/01/2018 

TITLE  COCKS AND TAPS 

PRIORITY NA  

DESIGN NUMBER 286407  

 

 

CLASS 19-02 

ASHOK MAHADEV SHETYE, FF -4, PHASE-1, ANAND 

SQUARE BLDG, NR. SANJIVANI HOSPITAL, BAINA, 

VASCO-DA-GAMA.  

DATE OF 

REGISTRATION  
26/08/2016 

TITLE  STAMP 

PRIORITY NA  

DESIGN NUMBER 293806  

 

 

CLASS 14-01 

GUANGDONG OPPO MOBILE TELECOMMUNICATIONS CORP., LTD., NO. 18, 

HAIBIN ROAD, WUSHA, CHANG''AN, DONGGUAN, GUANGDONG 523860, 

CHINA  

DATE OF REGISTRATION  16/05/2017 

TITLE  VOLUME CONTROL FOR EAR PHONE 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

201630641151.5  23/12/2016 CHINA 
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DESIGN NUMBER 293845  

 

 

CLASS 03-01 

WILDCRAFT INDIA PVT. LTD., 15TH CROSS ROAD, OUTER RING ROAD, J.P. 

NAGAR 4TH PHASE BANGALORE -560078 

DATE OF REGISTRATION  17/05/2017 

TITLE  BAG 

PRIORITY NA  

DESIGN NUMBER 293866  

 

 

CLASS 31-00 

NAINESH PARIKH, D/4 -F,1ST FLOOR, MALAD INDUSTRIAL ESTATE, 

RAMACHANDRA LANE, KACHPADA, MALAD (WEST), MUMBAI -400064 

DATE OF REGISTRATION  18/05/2017 

TITLE  TEA AND COFFEE BREWER AND DISPENSER 

PRIORITY NA  

DESIGN NUMBER 249259  

 

 

CLASS 09-01 

SATGURU ENTERPRISES, G-465-466, UPDSIDC, INDUSTRIAL AREA, PHASE-II, 

GHAZIABAD. (U.P.). PARTNERS ARE RAHESH KHANNA AND SMT. ROSY 

KHANNA.  

DATE OF REGISTRATION  06/11/2012 

TITLE  BOTTLE 

PRIORITY NA  
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DESIGN NUMBER 293076  

 

 

CLASS 14-03 

FIBAR GROUP SPÓLKA AKCYJNA, U1, LOTNICZA 1, POZNAN (60 -421), 

POLAND  

DATE OF REGISTRATION  22/04/2017 

TITLE  REMOTE CONTROL [WIRELESS] 

PRIORITY NA  

DESIGN NUMBER 301819  

 

 

CLASS 02-02 

SABYASACHI COUTURE, 86C, JATIN DAS ROAD, KOLKATA - 700029, WEST 

BENGAL, PARTNERS ARE MR. SUKUMAR MUKHERJEE AND MR. 

SABYASACHI MUKHERJEE  

DATE OF REGISTRATION  30/01/2018 

TITLE  SAREE AND BLOUSE (SET) 

PRIORITY NA  

DESIGN NUMBER 301878  

 

 

CLASS 26-02 

EVEREADY INDUSTRIES INDIA LIMITED, 1 MIDDLETON 

STREET, KOLKATA - 700071 

DATE OF 

REGISTRATION  
31/01/2018 

TITLE  TORCH 

PRIORITY NA  
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DESIGN NUMBER 301927  

 

 

CLASS 06-01 

TATA MOTORS LIMITED, BOMBAY HOUSE, 24 HOMI MODY STREET, 

HUTATMA CHOWK, MUMBAI 400 001, MAHARASHTRA, INDIA.  

DATE OF REGISTRATION  02/02/2018 

TITLE  SEAT OF VEHICLE 

PRIORITY NA  

DESIGN NUMBER 246644  

 

 

CLASS 08-06 

SHREE HARIKRUPA DIE CASTING, K -1, 242/17, B/4 MEL-TECH, NEAR TURBO 

BEARING, AJI VASAHAT GIDC, RAJKOT -360002, GUJARAT-INDIA. 

PROPRIETOR IS MAHESHBHAI SHIVALALBHAI GAJERA.  

DATE OF REGISTRATION  20/07/2012 

TITLE  HANDLE 

PRIORITY NA  

DESIGN NUMBER 294973  

 

 

CLASS 04-02 

UNILEVER PLC., UNILEVER HOUSE, 100 VICTORIA EMBANKMENT, LONDON, 

EC4Y 0DY, UNITED KINGDOM.  

DATE OF REGISTRATION  22/06/2017 

TITLE  TOOTHBRUSH 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

003698364-0001  23/01/2017 EUIPO 
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DESIGN NUMBER 295149  

 

 

CLASS 12-11 

MACHEV ENERGY PVT LTD., B 701 AMRAPALI LAKEVIEW 

TOWER, OPP VASTRAPUR LAKE, VASTRAPUR,  

AHMEDABAD 380015 

DATE OF 

REGISTRATION  
29/06/2017 

TITLE  BIKE 

PRIORITY NA  

DESIGN NUMBER 294678  

 

 

CLASS 07-03 

MR. PARMOD KUMAR GUPTA, 449 - 450, HISDC, EPIP, 

KUNDLI, DIST., SONIPAT - 131028 HARYANA (INDIA)  

DATE OF 

REGISTRATION  
14/06/2017 

TITLE  SPOON 

PRIORITY NA  

DESIGN NUMBER 294724  

 

 

CLASS 03-01 

MOHIT MANSUKHBHAI BODAR, NEW 

KEDARNATH SOCIETY, SHERI NO. 6, KOTHARIA 

MAIN ROAD, RAJKOT - 360 002, GUJARAT- 

(INDIA)  

DATE OF 

REGISTRATION  
15/06/2017 

TITLE  JEWELLERY BOX 

PRIORITY NA  
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DESIGN NUMBER 294845  

 

 

CLASS 15-04 

JC BAMFORD EXCAVATORS LTD, ROCESTER UTTOXETER, 

STAFFORDSHIRE ST14 5JP, REINO UNIDO, UNITED KINGDOM.  

DATE OF REGISTRATION  19/06/2017 

TITLE  EXCAVATION BUCKET 

PRIORITY NA  

DESIGN NUMBER 294853  

 

 

CLASS 12-12 

RAHUL MADAN, ANURADHA APARTMENTS, F BLOCK OLD NO. 

67, FIRST FLOOR, DOOR NO.3, FOURTH STREET, ANNA NAGAR 

EAST, CHENNAI 600 102 

DATE OF REGISTRATION  19/06/2017 

TITLE  
WHEEL CHAIR TRANSFER SLIDE 

BOARD 

PRIORITY NA  

DESIGN NUMBER 294909  

 

 

CLASS 05-03 

SABYASACHI COUTURE, 86/C, JATIN DAS ROAD, KOLKATA - 700 029, WEST 

BENGAL, INDIA. PARTNERS ARE SABYASACHI MUKHERJEE AND 

SUKUMAR MUKHERJEE.  

DATE OF REGISTRATION  21/06/2017 

TITLE  EMBROIDERY ON TEXTILE PIECE GOODS 

PRIORITY NA  
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DESIGN NUMBER 303092  

 

 

CLASS 31-00 

HAVELLS INDIA LTD., 904, 9TH FLOOR, SURYA KIRAN BUILDING, K G MARG, 

CONNAUGHT PLACE, NEW DELHI -110001. 

DATE OF REGISTRATION  01/03/2018 

TITLE  MIXER GRINDER 

PRIORITY NA  

DESIGN NUMBER 303155  

 

 

CLASS 15-99 

ABB SCHWEIZ AG, BROWN BOVERI STRASSE 6, 5400 BADEN, SWITZERLAND. 

DATE OF REGISTRATION  05/03/2018 

TITLE  INDUSTRIAL ROBOT 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

201730465424.X  28/09/2017 CHINA 
 

DESIGN NUMBER 279769  

 

 

CLASS 17-04 

DR KUZHALMANNAM G RAMAKRISHNAN, SWARALAYA, 

KUZHALMANNAM AGRAHARAM, PALAKKAD DIST., KERALA -678702, 

INDIA  

DATE OF REGISTRATION  22/01/2016 

TITLE  DRUM 

PRIORITY NA  
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DESIGN NUMBER 279893  

 

 

CLASS 09-01 

MEENA FOODS PVT. LTD., PLOT NO. 166, KHARVEL NAGAR, UNIT -III, 

BHUBANESHWAR -751001, ODISHA, ALSO AT PLOT NO. 30, AT -BENT, P.O. 

CHAMPAGARH, DIST, NAYAGARH, ODISHA -752024, INDIA 

DATE OF REGISTRATION  29/01/2016 

TITLE  BOTTLE 

PRIORITY NA  

DESIGN NUMBER 302796  

 

 

CLASS 08-08 

MOHD. AKRAM, M.S.C. 175, YOG MAYA, MULTANI 

DHANDA, PAHAR GANJ, NEW DELHI, INDIA  

DATE OF 

REGISTRATION  
21/02/2018 

TITLE  PLASTIC MOUNTING CORNER 

PRIORITY NA  

DESIGN NUMBER 252669  

 

 

CLASS 23-01 

VICTAULIC COMPANY, 4901 KESSLERSVILLE ROAD, EASTON, 

PENNSYLVANIA 18040, UNITED STATES OF AMERICA.  

DATE OF REGISTRATION  26/03/2013 

TITLE  PIPE COUPLING SEGMENT 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

29/433,536  01/10/2012 U.S.A. 
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DESIGN NUMBER 252671  

 

 

CLASS 23-01 

VICTAULIC COMPANY, 4901 KESSLERSVILLE ROAD, EASTON, 

PENNSYLVANIA 18040, UNITED STATES OF AMERICA  

DATE OF REGISTRATION  26/03/2013 

TITLE  PIPE COUPLING SEGMENT 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

29/433,587  02/10/2012 U.S.A. 
 

DESIGN NUMBER 252672  

 

 

CLASS 23-01 

VICTAULIC COMPANY, 4901 KESSLERSVILLE ROAD, EASTON, 

PENNSYLVANIA 18040, UNITED STATES OF AMERICA  

DATE OF REGISTRATION  26/03/2013 

TITLE  PIPE COUPLING SEGMENT 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

29/433,587  02/10/2012 U.S.A. 
 

DESIGN NUMBER 277658  

 

 

CLASS 09-01 

DR. REDDY'S LABORATORIES LIMITED, 8 -2-337, ROAD NO. 3, BANJARA 

HILLS, HYDERABAD, TELANGANA, INDIA - 500034 

DATE OF REGISTRATION  18/11/2015 

TITLE  BOTTLE 

PRIORITY NA  



The Patent Office Journal No. 24/2018 Dated  15/06/2018                                    22782 

 

 

DESIGN NUMBER 294411  

 

 

CLASS 03-01 

CHANEL SARL, BURGSTRASSE 26, CH-8750 GLARUS, SWITZERLAND. 

DATE OF REGISTRATION  02/06/2017 

TITLE  BAG 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

DM/094925  05/12/2016 WIPO 
 

DESIGN 

NUMBER 
294414  

 

 

CLASS 10-05 

JUBILEE DIAMOND INSTRUMENT 

LIMITED, ROOM 807, 8/F., NEW TREND 

CENTRE, 704 PRINCE EDWARD ROAD 

EAST, SAN PO KONG, KOWLOON, HONG 

KONG  

DATE OF 

REGISTRATION  
02/06/2017 

TITLE  
DIAMOND TESTER WITH 

COVER 

PRIORITY NA  

DESIGN NUMBER 294416  

 

 

CLASS 10-05 

JUBILEE DIAMOND INSTRUMENT LIMITED, ROOM 807, 8/F., NEW 

TREND CENTRE, 704 PRINCE EDWARD ROAD EAST, SAN PO KONG, 

KOWLOON, HONG KONG  

DATE OF REGISTRATION  02/06/2017 

TITLE  DIAMOND TESTER 

PRIORITY NA  
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DESIGN NUMBER 294449  
 

 

 
 

CLASS 12-08 

BAYERISCHE MOTOREN WERKE 

AKTIENGESELLSCHAFT, PETUELRING 130, 80809, 

MUENCHEN, GERMANY  

DATE OF 

REGISTRATION  
05/06/2017 

TITLE  CAR 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

DE 402016101458.8  05/12/2016 GERMANY 
 

DESIGN NUMBER 294484  

 

 

CLASS 15-99 

SANDVIK INTELLECTUAL PROPERTY AB, SE - 811 81 SANDVIKEN, SWEDEN, 

DATE OF REGISTRATION  06/06/2017 

TITLE  SUPPORT FRAME FOR JAW CRUSHER 

PRIORITY  

PRIORITY NUMBER DATE COUNTRY 

003533108-0001  22/12/2016 EUIPO 
 

DESIGN NUMBER 294542  

 

 

CLASS 23-01 

M/S. PARAHSAKTHY POWER TECHNOLOGIES (P) LTD, H. NO: 1 -10-28/232/110, 

LANE NO. 6, SHIVA SAINAGAR, KUSHAIGUDA, ECIL POST, HYDERABAD -500 

062, TELANGANA, INDIA.  

DATE OF REGISTRATION  08/06/2017 

TITLE  WATER SOFTENING APPARATUS 

PRIORITY NA  


